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        SUPREME COURT OF INDIA
            RECORD OF PROCEEDINGS

          CRIMINAL APPEAL NO(s). 203-204 OF 2002

STATE OF U.P.                                  Appellant (s)

               VERSUS

KISHAN PAL & ORS.                                 Respondent(s)

Date: 31/05/2007 These Appeals were called on for hearing today.

CORAM :
   HON’BLE Dr. JUSTICE ARIJIT PASAYAT
   HON’BLE MR. JUSTICE D.K. JAIN
            (VACATION BENCH)

For Appellant(s)
                       Mr. D.K. Goswami, adv.
                       Mr. Ajit Kumar Pande, Adv.
                       Mr. Anuvrat Sharma, Adv.
             Mr. Jatinder Kumar Bhatia,Adv.

For Respondent(s)
                       Mr. M.K. Verma, Adv.
             Mr. Ranbir Singh Yadav,Adv.

      UPON hearing counsel the Court made the following
                 ORDER

                   List on 19th June, 2007.

     (Sukhbir Paul Kaur)                      (Vijay Aggarwal)
        Court Master                    Court Master


